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(b) District-wiae Dumber of tube-well. out 
of order a. in 1950-51, 1968-69, and 1971-72; 

(c) the number of new tube-wells sunk in 
eacb diaO'ict including Calcutta between 
April, I and June 30, 1972 ; and 

(d) how many of the new tu1:e-wells in .. ach 
diatrict are in operation ? 

THE MINISTER OF STATE IN THE 
MINISTRY or AGRICULTURE (PROF_ 
~~ SINGH) :(a) to (rt). The information 
IS being coll«t.-d from State Governmrnt and 
will be laid OD the Tabl. of the Sabha aa and 
when I'<'Ceived_ 

au.... 01 Pac:IUde. _ for Baekward 
CIa •• 

11M. SHRI C. K.JAFFER SHARIEF: 
SHRI G. Y. KRISHNAN : 

Will the Minister of EDUCATION AND 
SOCIAL WELFARF. be plt"Ued to Itat. : 

(a' whrther facUities meant for Scheduled 
Cut ... aDd SchedUled Tribes and Backward 
CIBSIt'I were being issued by lome peopl. 
Ipttially in the State of Mysore, by producin~ 
false certificates; and 

(b) if 10, the meaaures adopted by Central 
Government iD this regard to determine the 
Backward Claaes ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHlU K. s. RAMASWAMY) : (a) 
Some calel have come to Dotice which ha\'e 
been referred to the concern.-d authorities for 
Decessary action. Tbe Govrrnment of Myaore 
has been asked to furnish information in this 
rrgard. 

(b) The Central Government have .. mpo-
werr-d certain authorities in the State Govern-
mrnt.{Union T",rritory Administration. for 
verification of the claims of Scheduled Cutes 
and Scheduled Tribes for iuue of Caste certi-
ficatn and it h8I been impresoe<i upon these 
authorities that proper verification he done 
before iSlUe of ~ti&catiom. 

for more 

1185. SHRI C. K. JAFFER SHARIEF I 

Will the Mini.ler of AGRICULTURE be 
pleucd to .tate : 

(a) wbether Government have givn! any 

incentive to the marginal farmen OV<r the land. 
to make th.ir holdiOS' more economical, 10 
far aa Ceiling is concerned; and 

(b) if 10, the main features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SJNGH) : (a) and (b). Under tbe Cen-
tral Sector Scbeme 41 M. F. A. L. Development 
agencies let up in variow selected areas of the 
country, to as.ist marginal farmer .. who have 
boldinp ge .... rall y below one hectare, to take to 
improved agriculture and mixed farming with 
subsidiary occupations such as dairy, poultry 
and piggery. Tbese M. F. A. L. agenciea ex-
tend subsirty to identified marginal farmers 
up to 33-1{3% for investment toward, capital 
expenditure for Agriculture, Minor Irrigation, 
Animal Husbandry, Poultry, Piggery, etc. in 
order to belp them to go in for investment 
credit. Provision hal also been made to grant 
subsidy upto 33-1{3% on value of Inputes such 
as fertilizers, serol, pesticides etc. The 
Agencies provide ri.k fund contribution at II % 
in respect uf .bort and medium term loam and 
3 % in reapttt of long t~rm credit to co-pera-
tives to induce tbem to incre .. e tbe How of 
credit to this weaker strala of farmer •• 

Report of the CommUee appobded to 
Had)' cIecUae fa Cocoaat Oil Price 

1186. SHRI C. K. JAFFER SHARIEF : 
SHRI G. Y. KRISHNAN: 

Will tbe Ministrr of AGRICULTURE Iw. 
pleued to .tate : 

(a) whetber the Committee appointed to 
study the declin~ in the price of coconut oil bal 
submitted itl report ; and 

tb) if 10, tbe findings of the committee ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICllLTURE (SHRI 
ANNASAHEB P. !lHINDE): (a' Yes, Sir. 

(b) A statement indicating the findings of 
the Study Team On Coconut lituation in 
Kerala is attached. 

Retommendations of the Study T~am on 
Coconut situation in Kerala. 

1. Sh.,1-1mII ,,_Malions. 

I. Hedging facility with the IIlual regula-
tory mClllUt'ell wlll not only ltabiUlIC price. 
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but abo .Iightly elevate it to the b-net1t 
of the grow.r during the peak otUOn. 

2. The coconut oil may not be treated as 
an edible "il becauae only 25 to 33% of 
it i. used for rdible purposes and the 
rest of it i. used for the non-edible 
PUrpOies. Because of this, credit facilities 
should be Iiberaliotd to the maximum 
extent pO.lible. 

3. If the price of oil fall. below the mini-
mum level, Government may initiate 
price .upport mpasur~ •. 

4. The possibility of renricting import. of 
copra may be examined and restricted 
only to the leall lleason. 

5. The imports of mutton tallow may 
neith.r be increased nor decreased. 

6. The imports of edible oil may also conti-
nue as before. 

7. There should "" adequate provi.ion of 
wagon for the movement of copra and 
coconut oil. 

II. Lon,-krm "commendations. 

\. There is need for eontrolling the root 
wilt disease to increase the productivity. 

2. It is also necessary to examine whether 
inter-cropping of coconut with arecanut 
trees, pepper vin~., tapioca. etc. is desira .. 
ble or not. 

3. Only a fraction of the total area under 
coconut is irrigated and thi. is a factor 
limiting the use of organic manures and 
chemiul fertilisers. It may be necessary 
that more common wells and tube-wells 
should be provided for extending irri-
gation. 

4. Thlllt. Dlarketing societies baving expellers 
should have adequate mechanical driers. 

5. There i. need for periodical fumigation 
a. copra is found to be infested due to 
atmospheric changes. 

6. The copra milling industry should be 
mode-rnioed. 

Pare ..... 01 FeniUMr f_ Ea.t Earopeaa 
Couah'iH 

1188. SHRI S. M. BANi':RJEE: Will the 
Minister of AGRICUI.TURE be pleased to 
.tat" : 

(a) the DIode of purchase of fertilleen from 

But Europen countrie. and countri.. otbe-r 
than the Easteran Block countries ; -

(b) tbe total quantities of fertilizers wbich 
tbe East European countries had committed 
to supply this year under the Annual Trade 
Plan and how do they compare with the quanti-
ties actually supplied; and 

(c) whether as a ,re.ult of .hort .upplyof 
fertiliotrs by the Ea.t European . countri ... , 
Government had to make rush purchases from 
other source. thereby paying very high prices ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDF.) : (a) 

Fertilisers are purchased from the follow-
ing East European countries viz. Bul· 
garia, Romania, Poland, U. S. S. R. and 
German Democratic RepuLlic against specific 
provisions in the Trade Plan agreements con-
cluded with the Govemments of these countries. 
The purchases are negotiated and conlracts 
are entered into by Minerals and Metals 
Trading Corporation on behalf of this Mini-
stry. 

(b) Two statement. are laid on the Table 
of the House to show t he supply situation 
against the Trade Plans and contracts of 1971 
and 1972. [Pls&ed in Library. S.. No. LT-
3304/72]. It will appear tberefrom that by 
and large, the quantiti~. actually contracted 
for IUpplies have been smaller than in the 
Trade Plan aud that there have been gen"raJly 
delaY' in the deliv~ry of tertilistrs within the 
agreed period. 

(c) As against 7.5 lakh tonnes of urea 
e"pected by Minerals and Metals Trading 
Corporation to be available from the East 
European countrks for use in Kharif, 1972 
and Rabi 1972-73, only about 1.00 lakh tonnes 
of urea are likely to arrive. Only a part of 
this shortfall of 6.5 lakh tonnes of urea could 
he made up through purchasts from Kuwait, 
Saudi Arabia and Japan.' The prices paid for 
theae purchases were no doubt not higher than 
those paid to Poland and RUllia, but they 
had to be paid in 'free foreign exchange'. 
However, Romania and Bulgaria from whom 
f~rtili •• r supplies w.re expected in 1972, have 
been asking for prices higher than those paid 
to suppliers in Kuwait, Saudi Arabia and 
J.pan. 




